INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 27-MARCH-2026 ( FRIDAY)

BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT

[ THIRD MEMBER MATTERS
Court Room 1
Google Meeting ID : gng-ecrb-zsa
Srl Appeal Number #Z‘:Tt' Assessee Bench Remarks
1 | ewa | 14 | xoL | 2024 22%11?3' [A] JITESH KUMAR BANTHIA B
5 | Bwa| 15 | koL | 2024 22%11%' [A] SURESH KUMAR BANTHIA B
3 |ewa| 1 | KoL | 2025 201198’ (D] SURESH KUMAR BANTHIA B
4 |ewa| 2] KoL | 2025 2[’128' (D] JITESH KUMAR BANTHIA (EFILING) B
s | co | 39 | xou | 2025 2018- |{a] SURESH KUMAR BANTHIA B
6 | co | 4 | koL | 2025 2018~ |(a] JITESH KUMAR BANTHIA B
7 | ma | es9 | koL | 2024 2020 |(x] SATTIK EXPORTS PVT. LTD. c
s | ma | 1200 | KoL | 2024 2’2%115; [A] HLA HOTELS CITY INN LTD. ! A
o | ma | 191 | KoL | 2025 2010- |5) sEN FERRO ALLOYS PVT. LTD. (EFILING) D
w0 | mA | 238 | KoL | 2025 201143' [A] SRI SOURABH KUMAR ROY D
t:u A | 2033 | koL | 2025 | %45 |[D) SPML INFRA LIMITED D J
BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT
AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Court Room 1
Google Meeting ID : gng-ecrb-zsa
Srl \ Appeal Number A:,i:‘: Assessee Bench | TO Author
1 \ MA ] 126 | koL | 2025 \201187‘ [A] MANISH AGARWAL D DRL/VP
BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Court Room 3
Google Meeting ID : xre-hvrg-heh
srl ‘ Appeal Number Af,::‘rt Assessee Bench | TO Author
1 ‘ Ma | 5 | KoL ‘ 2026 '22%1157 [A] BALAT ADHIKARY SMC | RK/AM
BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI SONJOY SARMA, JUDICIAL MEMBER
MISCELLANEOUS APPLICATIONS
Court Room 3
Google Meeting ID : xre-hvrg-heh
sri \ Appeal Number Asseranrt Assessee Bench | TO Author
’ MA \ 73 | KoL ' 2025 | 2315 |[] CHEMICON ENGINEERING CONSULTANTS PRIVATE LIMITED A SS/IM
ma | 74 | koL ' 2025 2"117,5' (D] CHEMICON ENGINEERING CONSULTANTS PRIVATE LIMITED A ssom |
wa | 75 | koL | 2025 | 255" |[D] SUBRATO GANGOPADHYAY B SS/IM
06
a1 152 | KOL | 2025 | 2020 |[D] LAKHOTIA TRANSPORT CO. PRIVATE LIMITED C RK/AM
Ma | 18 | KoL \ 2026 201132' [A] M/S. DEVATMA DISTRIBUTORS PVT. LTD. : D RK/AM




= 3

Remarks

= STAY APPLICATIONS
Assmt.
srl Appeal Number Year Assessee Bench
. | sa | 16 | KoL | 2026 22%% [A] HIMALAYAN GOODS PRIVATE LIMITED sMC

BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 3
Google Meeting ID : xre-hvrq-heh

Assmt.
Year

Appeal Number Assessee Bench

TO Author

" |[A] SUNIL KUMAR MISHRA B

PKC/IM

PKC/IM

PKC/IM

STAY APPLICATIONS
Court Room 3

Google Meeting ID : xre-hvrq-heh

Bench

Remarks

*
ﬂ Appeal Number Bench Remarks
BEFORE SHRI LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND SHRI SONIOY SARMA, JUDICIAL MEMBER
MISCELLANEOUS APPLICATIONS
Court Room 4
Google Meeeting 1d : wuj-umeq-tbb
l Bench TO Authorl
B SS/IM
B \ SS/IM
B \ SS/IM
BEFORE SHRI SONJOY SARMA, JUDICIAL MEMBER
AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Court Room 4
Google Meeeting 1d : wuj-umeq-tbb
Bench | TO Author
l A RM/AM

BEFORE SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 4
Google Meeeting 1d : wuj

-umeq-tbb

T |

TO Author

Appeal Number

RM/AM
.

26-Mar-2026



